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G-;ant of Special Pay to tants Hold-
Ina Additional Duties 

6081. SHRI MRUTY ANJA YA NA-
Y AK: Will the Minister of HOME AF-
FAIRS be pleased to state: 

{a) whether the Assistant in the Secre-
tai;iat who holds additional dutieslrespon-
sibilitjes of another vacant post of Assistant 
in same Section in the public interest is 
not entitled for any monetary gains; 

(b) if so, upto what period; 

(c) what kind of remuneration viz. dual 
charge allowancefbonorarium, special pay, 
etc. is granted to compensate such Assis-
ta!'~ .for holding additi~nal duties/responsi-
b1blles, after the specified period, if any; 
and 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI P. VENKATASUB-
BAfAH): (a) to (cl) An Assistant in a 
Section is normally not appointed formal-
ly to hold the additional charge of another 
vacant post of Assistant in the same Sec-
tion Whenever, a member of the Staff pro-
ceeds on regular leave or is transferred. 
by an informal arrangement the other 
members of the Staff, share the work for 
which no additional remuneration is pay-
able or is generally claimed. In case, they 
are required to work beyond normal work-
ing hours (including Sundays and holi-
days), they are paid overtime allowance 
if they are otherwise eligible for the same~ 

Utflhation of Manpower Resources In 
• • States 

6082. SHRI N. DENNIS: Will the 
Minister of PLANNING be pleased to 
state: 

(a) whether the State Governments have 
submitted any schemes to the Government 
of India and the National Planning Com-
mission for the utlisation of manpower re-
sources in their respective States during 
the next three .years; and , 

• I 

· · (b J if so, the details thereof? 

THE MINISTER OF PLANNING 
(SHRI ~· B. CHA VAN): (a) end (b) The 
Six.th Plan and the Annual Plan propocaJs 
of the State dovern.ments!Union Teriitori 
Administration contain likely supply of and 
deman9 for m~npow~r and the e were 
discussed in the Planning Commission. 
Effective utilisation of manpower resour-
ces is an impo'rtant aspect · of planning for 
development. However, solutions to tho 
problem of unemployment and proper 
utilisation of manpower must take into 
account specific conditions prevailing in 
different States. Therefore, the Planning 
and employment generation at the local 
level, where it is feasible, through the 
organisation of District Manpower Planning 
and Employment Generation Councils dur-
ing the Sixth Plan. Most State Govern-
ments have already constituted such coun-
cils. 
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